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S. No. NAME DESIGNATION SIGNATURE

Present:

COMMON ORDER

On verification of the record, the re8istry has noticed the ResPondent side filing rePly

and the Petitioner side filing reroinder in some cases, therefole, this Bench, on the rePort made

by the Registry, directs the Registry to send all these matters, i.e TCP 1006/2017, TCP

1m7 2017 , TCP 1U)BI2O17 , TCP 1.01212017 , 
-lCP 1013/201 7, TCP 10'1412017 and TCP 101812017

to the Registry of Chhattisgarh High Court within one week hereof.

sdl-
V. NALLASENAPATHY
Member(Technical)

B. S. V. PRAKASH KUMAR
Member (.Judicial)

NAME OF THE PARflES: Indian Steel and tnfrastructure Pvt. Ltd.

Brahaspati lron and steel Company Pvt. Ltd.
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